


High Court of Janunu and Kashmir at Srinagar.

Order

N R Dated:_ M

Sanction is hereby accorded to the additional allotment of funds in favour of the following
Courts, nnder Major Head 2014-Adm. Of . Justice, Sub Head 0488-D&S Judges, under various
abject heads during the current financial year 2017-18 as per detail given below:-

.‘ Rs. In lacs.

- 5

Name of the conrt 2071- O.E.

P&ORB
(NPS)

A—Pl D&S. Iudge Gandelbal

4(1(11 D&S Iudge, Rajouri
y ( l]W Kishtwar.

3 o Sub Iudge, ji(meulla 040 o 0 10 ‘1
5 Sub Judge, Chadoora. R S I e RN (X it —
R 5};1 ﬁ/lobgan Srinagar. 0.5 mm 0.05 m 0.10 ,\
‘,7 x n:mf}!lﬁq bmmgm 0.20 | e . Ml
I M"}I;ff? R.SPura. |- | 040
L’ /Wunk{ff l'mdgmm e 10,20 0.40
b0 - I‘-}I;H:lff Tral:: . .~ -~ 0.20 | 040
[’[ . /ﬁ}fim{f memn e 020 040 |- -

¥ \ M f;mwff Kathug, - = e == =T 0.30 - :

13 M iﬁ;;tﬂ, Bung(m e 0.40 101 0 0.20 - ——- -
|14 " Munsiff, Billawar. 0.15 J_0.40 0.10 - — — |-
IS Munsiff, Budhal, | 010|030 | 0.10
i Munsiff, Kalakote. ke 0.20 0.10 |—
| 17 Mmmf/, Nobra. ——— \ 0.30 0.10 et P i -
\14{ Addl. Meb. Mag, ]’g_halgam l e 0.40 s e e ¥ e
| 19 Addl. “Mob. Mag. | - 040 | P ol 2es —-
i Chandoosa.

By Order. J MQQMQ’_’
’ D

Deputy Registrar (Acctts) \‘7“:}'
No:_H072-T2Y / Ac. Dated: | / 7/ 26/ -

an:_;r to the:-

{ Pr. D&S Judge, Ganderbal.
2 Addl. D&S Judge, Rajouri.
3 C.LM. Kishtwar.

4-5  Sub Judge, Bhaderwal/Chadoora..
6 Spl.Mobile Magistrate, Srinagar.
Forest Magistrate Srinagar.

Munsiff, R.S.Pura/Budgant/Tr al/Shopian/Kathua/Kangan/Billawar/Budhal/Kalakote/
/Nebra..

17-18. Addl. Mobile Magistrate I’alm/gam/Clmndnom
19. Try Officer, Saddar Try. Srinagar.

20-33 Try Officer, Gandcrba[/Ra]r)uiI/Bhadcrwah/R.S.I’m'a/Budgam/T ral/Shopian/Kathua/

Kangan/Billawar/Budhal/Kalakote/Pahalgam/Chandoosa./Chadoora/Kish rwarﬂ\’ob;'a..
............ Sor inf. and n/a

34. Order file. J W£ e oLt
Depugy Registrar (Ag€
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